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Working Group on Universalisation
of Elementary Education. [Placed
in Library. See No. LT-2718/78].

(2) A copy of the Report (Hindi
and English versions) of the Work-

ing Group on Vocationalisation.
[Placed in Library. See No, LT-
2719/78}.

(3) A copy of the ‘Development
of Higher Education in India—A
Policy Frame’ (Hindj and English
vergions). [Placed in Library. See
No. LT-2720/78).

(4) A copy of the National Adult
Education Progremme—An outline

(Hindi and English versions).
[Placed in Library. See No. LT-
2721/78].

(5) A copy of the Summary of
the Report of the Working Group
on Adult Education for Medium
Term Plan 1978—83 (Hindi snd
English  versions). [Placed in
Library. See No. LT-2722/78).

(8) A copy of the Report (Hindi
and English versions) of the Work-
ing Group on the Sixth Plan Central
Schemes of Physical Education and
Sports. [Placed in Library. See
No. LT-2723/78].

CERTIFIED ACCOUNTS AND AUDIT REPORT
or DT.C. ror 1974-75, NOTIFICATION
UNDER MERCHANT SHIPPING ACT AND
PAPERS UNDER COMPANIES ACT, ETC.

THE MINISTER OF STATE IN.
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): I beg to lay on the
Table:—

(1) (i) A copy of the Certified
Accounts (Hindi and English ver-
sions) of the Delhi Transport Cor-
poration for the year 197475,
together with the Audit Report
thereon, under sub-section (4) of
section 33 of the Road Transport
Corporations Act, 1950.
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(ii) A statement (Hindi and
English versions) showing reasons
for delay in laying the above docu-
ment. [Placed in Library, See No.
LT-2724/178].

(2) A copy of the Merchant
Shipping (Examination of Engineers
in the Merchant Navy) Amendment
Rules, 1978 (Hindi and English ver-
sions) published in Notification No.
G.S.R. 1088 in Gazette of India
dated the 18th August, 1878, under
sub-section (3) of gection 458 of th |
Merchant Shipping Act, 185
{Placed in Library. See No. L
2725/178],

(3) A copy e8ch of the following
papers (Hindi and English versions)
under sub-section (1) of section
618A of the Companies Act, 1956:

(i) Review by the Government
on the working of the Central
Road Transport Corporation
Limited, Calcutta, for the year
1876-717.

(ii) Annual Report of the
Central Road Transport Corpora-
tion Limited, Calcutta, for the yedr
1976-77 along with the Audited
Accounts and the comments of the
Comptroller and Auditor Generai
thereon.

(4) A statement (Hindi end
English versions) showing reasons
for delay in laying the papers men-
tioned at (8) above, [Placed in
Library. See No, LT-2726/78].

Rerrorr or COMMISSIONEZR FOR Linouz-
sTIC MINORITIES IN INDIA FOR THE
PERIOD JULY 1974—JUNE, 1975, mnc.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): 1
beg to lay on the Table:

(1) Seventh  Report (Hindi
and English vesions) of the Com-
missioner for Lingulstic Minorities



